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_ Page 199, line 7, against section 374,
in column 4,—
for  “Cognizable”,
“Ditto”.
Page 200, line 20, against section 388,
in column 2,—

for “or”, substitute "of".

substitute

Page 206, line 9, against section 440,
in column 3,—

for “3", substilute “S5"

Page 210, line 22, against section
482,—
(i) in column 4,—
for “Non-cognizable™,  substifute

“Ditto”.
(ii) in column ¥—
for “Bailable”, substitute “Ditto.”
Page 212, line 4,
489D, —
for “possessing instrument”  sub-

stitute  “'possessing machinery,
instrument”.

Page 214, line 24, against seciion
504,—
for “3", substitute “2".
Page 214, line 24,
505,—
for “2" substitute 37,
THE SECOND SCHEDULE

Page 222, line 9, FORM No. 11.__
for “seals”, substiture “seals, or”.

Page 223, line 30, FORM No. 15—
for “Offier”, substitute “Officer”.

Page 226, after line 30, FORM No.

against  section

against section

insert “Or".

Page 229, line 15, FORM No. 25—
for “ig decide” substitute “do
decide”.

12.34 hrs.

OMMITTEE ON PRIVATE MEM-
EERS‘ BILLS AND RESOLUTIONS

MINUTES

SHRI AMAR NATH CHAWLA
(Delhi Sadar) : 1 beg to lay on the Table
Minutes of the Thirty-second to Thirty-
fifth sittings of the Committee on Pri-
vate Members' Bills and Resolutions
held during the current session.

Minures 2’4
JOINT COMMITTEE ON OFFICES
OF PROFIT

SEVENTH REPORT

SHRI PATTABHI RAMA RAO
(Rajamundry) : | beg to presemt the
Seventh Report of the Joint Committee
on Offices of Profit.

12.35 hrs.

ESTIMATES COMMITTEE

FORTY-EIGHT-REPORT

SHRI K. N. TIWARY (Bettiah): [
beg to present the Forty-cighth chor:
of the Estimates Committee regarding
action taken by Government on the re-
commendations contained in their Twe-
nty-fourth Report on the Ministry of Fi-
nance—Revision of the form and con-
tents of the Demands for Grants.
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“Purchase of Sophisticated Electronic
Gadgetry from US.A. snd Japan to
spy on Political Rivals

Will the PRIME MINISTER be
pleased 1o state:

(a) whether the atiention of the
Government has been drawn tv
news.item in Far Eastern Eco-
nomic Review 6th Augusi, 1973,
in which it had been stated that
huge amounts of cash have been
spent by the Government in
Japan and the United States to
purchase sophisticaled electronic
gadgetry to be used to spy on
political rivals within the coun
try;
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(b) whether any such equipment has,
in fact, been purchased for any of
the intelligence agencies including
Research and Analysis Wing;
and

stimares Committee

it so, tne nature of the equip-
ment and the total outlay there-
on?”

(c)

T AT F AT[ T IGF A FY
A A Ug FRI OMAT:
“(a), (b) and (c). It is not in the

public interest to give the infor-
mation.”
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MR. DEPUTY-SPEAKER : All [ can
say is that your submissions arc record-
ed and they will be s udied.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) : My information is
that they have spent Rs. 13 crores in
importation of electronic gadgets for
bugging and photography from Japan,
Germany, America and Bri ain,

DECEMBER 21, 1973

Repor:

1337 m.
COMMITTEE ON PUBLIC UNDER-
TAKINGS

ForTY-THIRD, FORTY-FIFTH AND FORTY-
SIXTH REPORTS

DR. MAHIPATRAY MEHTA
(Kutch) : 1 beg to present the follow
ing Reports of the Committee on Pub-
lic Undertaklngs:—

(1) Forty-third Report regarding ac-
tion taken by Government on
the recommendations contained
in their Twenty-first Report on
Bharat Heavy Electricals Limi-
ted.

Forty-fifth report regarding uc-
tion taken by Government on the
recommendations contained in
their Twenty-seventh Report on
National Newsprint and Paper
Mills Limited.

Forty-sixth Report regarding ac-
tion taken by Government on
Paragraph 3.58 of their Fortieth
Report on Role and Achieve-
ments of Public Undertakings—
Form and Contents of the An-
nual Rg‘orls of the Bureau ot
Public Enterprises, on the work-
ing of Industrial and Commer-
cial Undertakings of the Central
Government.

(3)

12.38 hrs.

COMMITTEE ON PETITIONS
FIFTEENTH REPORT

SHRI NATHU RAM AHIRWAR
(Tikamgarh): I begto present the Fif-
teenth Report of the Committee on
Petitions.

12.38% hrs.
RE. IMPENDING STRIKE IN A.G.'s
OFFICE, TRIVANDRUM

MR, DEPUTY-SPEAKER :
Nitiraj Singh Choudhary.

Shri

_SHRI VAYALAR RAVI (Chirayin-
kil) : Sir, this is Fractic;ﬂl_v the last day
of the session. have also written to
the Speaker. It is a very

important
thing. po



